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- E Hazari Courts, Delhi‘ are requested to'give. priority to the cases of the Persons

i In order to make the courts more accessible to the Persons with
‘ Disabilities, all the Judicial Officers posted in the Central and West District, Tis

-_.---_.-----_--

' with Disabilities and to the cases where differently-able advocates appear. ‘
_J .

1 ' A11 the Ld. Judicial Officers are also req'i1esfeEl"f6“[Ju't a" mark of

l. "_ident_if_icatio‘n of cases belonging to the Persons with Disabilities. ~
_ _1;,,,e» AW-'*'”J _ (1/v\’\ l')rwI/

(VINOD KUMAR) (SANJAY GARG-1) _
2 Principal District & Sessions Judge Principal District & Sessions Judge

(West) (Headquarters)
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' ' Copy forwarded for information and necessary action to:-

1. All the Judicial Officers, Central and West District, Tis Hazari Courts, Delhi.
2. T ecretary,>D_elhi Bar Association," Tis Hazari Courts, Delhi. “"
 uterBranch, Tis Hazari “Court for upioading on the official website.
4 PS to the principal District & Sessions Judge, Centra est District T1s
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